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Hon'ble Mrs. Meera Chhibber, 3J.M.
Hon'ble Mr, S,C, Chaube, A,M,
None for the applicant in the revised call, Shri

Amit Sthalaker counsel for the respondents,

W e

rders passed in the Review Application on

date, this contempt petition does not survive at all as
ultimately whatever final orders are passed in the
Review Application/Oricinal Application that would be
required to be followed by the official respondents,
Accordingly fhis contempt petition is dismissed at this
astage,
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